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(d) whether it is a fact that in spite
of all this, the Railway has -not made
payment in respect of three appeals,
or the other 21 pending matters;

(e) what are the reasons for the
inordinate delay in making payment as
decided in the Court of law; and

() what action is being taken to
settle the long pending claims without
any further delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) No undertaking was given by
either side that the decision of the
Counrt in respect of the suits tried by
the court would be binding on them
for all the suits.

(¢) Yes.

d), (e) and (f). Payment in respect
of three suits decided by the court have
since becwn made. The remaining 21
cases are still subjudice.

Inadequate supply of medicines in
South Avenue C.G H.S. .Dispensary

2391, SHRI RAM AVADH: Wil
the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether it i a fact that CGHS
Dispensary located at South Avenue
does not have adequate supplieg- of
medicines since past one year; and

(b) if so, what action is being taken
to improve the condition prevailing
since long time?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) ang (b).
Except for occasional shortage of
some medicineg owing to late arrival
of consignments or due to general
shortage in the market, there is no
shortage of medicines in the South
Avenue dispensary. However, when-
ever shortage of any medicine includ-
ed in the Formulary is reported, re-

medial measures to re
are procure medicines
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Financial norms of Railways

2392, SHRI CHITTA BASU: Wilk
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether the Committee headed
by Dr. H. K, Paranjape went into the-
financial norms of the Railways;

(b) i¢ so, whether the Committee

has pointed out certain defects in the
existing norms,;

(¢) if so, the defects as identified;
and

(d) the steps taken to correct them?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN.|
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): The Rail Tarif En-
quiry Commitee headed by Dr. H. K.
Paranjpe was set up to examine the:
structure of Railway freight, fareg and
other charges, It examined certain
aspects of Railwayg financial arrange-
ments, relevant to the fixation of
freight and fare tariffs.

(b) No.
(¢) and (d). Do snot' arise,
Islamic Conference

2393. SHRI CHITTA BASU: Wil
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Islamic Confer-
ence helg recently at Taif gave a call
for a total economic boycott of Israel
over the issue of Jerusalem; and

(b) if so, the reaction of Govern-"
ment thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): (a) The Islamic summit held
at Taif in January, 1981 adopted a
final communique in which, it ap~'
pears, the participants called for an
economic boycott of Israel, The re-
levant portion of the -commumique
reads: “To utilise all economic ecapa--
city and natural resources of Islamic





